FORM G

INVITATION FOR EXPRESSION OF INTEREST FOR
PUSHPAK AUXICHEM PRIVATE LIMITED OPERATING IN INDUSTRY CHEMICALS AT
MUMBAI

(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

SL. | RELEVANT PARTICULARS

Pushpak Auxichem Pvt Ltd;

PAN: AABCP0099E

CIN: U99999MH1992PTC067011
241/B-2, Kasturi Plaza, 2nd Floor,
2. Address of the registered office Manpada Road, Thane, Dombivli
East, Maharashtra, India, 421201

3. URL of website -

Name of the corporate debtor along with PAN &
CIN/ LLP No.

Details of place where majority of fixed assets are

located

5. Installed capacity of main products/ services INot available

6. Quantity apd value of main products/ services sold in 1.74 crores (as per FY 23-24)
last financial year

7. Number of employees/ workmen 0

Further details including last available financial

. . Please write to
8. statements (with schedules) of two years, lists of

creditors are available at URL: IP@Pushpakcirp.com
9 Eligibility for resolution applicants under section Please write to
’ 25(2)(h) of the Code is available at URL: [P@Pushpakcirp.com

10. Last date for receipt of expression of interest 27/10/2025
1. Date of issue of provisional list of prospective 06/11/2025

resolution applicants
2. ﬁ:tst date for submission of objections to provisional 11/11/2025
13, Datg of issue of final list of prospective resolution 1/11/2025

applicants

Date of issue of information memorandum,
14. evaluation matrix and request for resolution plans to [26/11/2025
prospective resolution applicants

15. Last date for submission of resolution plans 26/12/2025

16. Process email id to submit Expression of Interest [P@Pushpakcirp.com




17.

Details of the corporate debtor’s registration status as

MSME

INA

Date: 12th October 2025

Place: Mumbai

Sd/-

Sabbani Maruthi

Resolution Professional
IBBI/IPA-001/1P-P-02752/2022-2023/14202

303, Block 3C, Mhada New Towers, Bangurngar,
Goregaon (W),Mumbai City, Maharashtra ,400104
For Pushpak Auxichem Pvt Ltd
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iy Com-O-W.Civil B.No.3364/2025
C.A.O. No.: 317/2025 in F.C.A. St. No.: 2170/2025
B! NG 22nd August, 2024
The Judge, Family Court, Akola (Petition No. A-21/2024)
ftele - Mrs. Priti @ Anjali w/o Sidharth Palasapagar.
faoeg

Hfiart - Mr. Sidharth Manohar Palasapagar.
To,
R-Sole: Mr. Sidharth Manohar Palaspagar,
Rlo.: Ganori Post. Dahihanda Tah. & Dist. Akola.
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(Shri. A. S. Gour)
Assistant Registrar
High Court of Bombay, Nagpur Bench, Nagpur.
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Pankaj Gordhandas
Mame of Sharehalder.

PANACHE DIGILIFE LIMITED

Fiace: Mumbai
Chate: 1211002025

Highway WH3, Saraved Village, Bhiwandi, Thane-42 1302, Maharashira, India.
Corporate Office : B-507, Raheja Plaza Premises G351, LBS Marg, Ghatkogar Wesl
hEumbai 400 086, Maharashlra, India
Tl - +81-28-2500 700 Emall | complanced@parachediginie. com; Website ; waw panachedigiife.com
CORRIGENDUM TO THE NOTICE OF THE EXTRA
ORDINARY GENERAL MEETING
Members of the Company be and are hereby informed that Comigendum to the Notice of
Extra Ordinary General Meating scheduled to be held on Salurday, 18t Oclober 2025 &t
11.00 AM. through Video Conferancing / Other Audio-Visual Means has been sant 1o all

Government of India, Department of Ministry
of Environment, Forest and Climate Change,
State Level Environment Impact Assessment
Authority (SEIAA) - Maharashtra has been

dated 20/09/2025 for Proposed Expansion of
Unsaturated Polyester Resin (USPR) Unit by
M/s. Morex Industries Pvt. Ltd. at Plot No.
18, Sr. No. 123, Wada Industrial
Development Corporation Hamrapur, Tal-
Wada, Dist.- Palghar, Maharashtra.

The copy of the clearance letter is available
with

1. Chairman, SEIAA (Maharashtra), Mumbai.
2. Secretary, MoEF &CC

3. IA-Division MOEF & CC

R PO R HTVEREE, O ARTNeLL o LOST OF SHARES LOGIX BUILDTECH PRIVATE LIMITED
4l & TECHNOLOGY BANDA-210001 (UP) LT RS BEEA T hetlion b !
5 4 5 F 7 F L 'Jﬂmt}l 0 ITH} Reg. Dffice:-1) 5, Ground Fleor. Anand Yihar, East Dellic Exst Delhi, East Delhi, Delhi, India, 110092
Applications are Invited from eligible candidates for various posts in chares of Face Yalue Bs, 10/- in United : P B T e M : i
&% ( L Corparate Ldentification Number:-UTO200DLH F0PTCIMINAT
he University, Advt, No. 01/2025- Professor, Associate Professor ies Limi ina its redi office : i ' '
L ¥ - _ ; Breweries Limited having its registered E-mail:csibhutunigroop.com
and Assistant Professor for College of Veterinary & Animal Sciences at UB Tawer, LIE City, 24 Vittal Mallya Road ANNEVURE
{38:!. Advt. No, 02/2025- Professor, _As-sa-::ua!u F‘_mms_snr and Eenqalurul ﬁamaéaka S60007T in Fuiiur {Repulation 52(8), read with Regulnilon 2204} of the SERI{LODR) Bezolations, 2015
Assistant Professor for College of Agricultural Engineering (20, T JJJ:HEE &h IE ctificate Numb
Advt. No. 03/2025- Professor, Associale Professor and Assistant ! .E'Hi'll'lq S ALV RE NI Extrac of Unaedited Stamdabome Finnneial Bevoabs for e gquacter and nine months eaded December 31, 2024
Professor for College of Food Technology (16). Advt. No. 04/2025- 9401 with Distinctive Nurmbers from 3626016 i Al amaunts in INR lakhs, unless otherwise stated)
Professor, Associate Professor and Assistant Professor for Colleges - 3626095, _ _ Qurter ended Nime months ended Yuar ended
of Agriculture, Harticulture, Forestry and Community Science (26), | hereby glve notice that the said Share 550 | Partieutirs 11122024 il 2k 4 1,02 002% 31122024 3i.12.2023 3183214
Details may be downloaded from the Universily websile Certificate(s) are lost and | have applied to Unandited Umnudited Uiamidiied Unwudited Umonudited Audited
(www.buat.edu.in), Lastdate of Application is 11.11.2025 (5:00 pm) the Company for issue of duplicate Share 1| Trdal Incame fram Operations 243171 3.08 55 254556 SRR TT 73755 U455 20
Director, Administration & Monitoring Certificate and exchange of the same with 1| Loss before tax. exceptionul items (926,47 (3.244.80) {3, 104.08) (747520} (4,743,21) {12,798.37)
Face Value Bs.1/~certificate. 3| Loss hefore tax & after exceptional ifems 73,085.81 1L146.76 {3.104.08) 79.927.74 (9.743.21) (12.795.37)
Pubk: Motlce The public is hereby warned against 4 'E"Hliﬂ‘l'r fﬂ‘-—h:‘“flﬂl'"ﬂitl ilt'lrr;: . i s :::1;‘:‘; ::—:;:'I"' 1-::-3::-"“ :i-:z:ll-:: ::»:'t:ﬁ:; Ei—:;:?:;
R ; T i . ' 3 Tidal eemprebensive income[Boss) For the perisdyear (et ol faxg) 51533 1, DN {3, 70673 5,30, S = !
‘ o WHOMSOEVER IT MAY CONCERN purchasing nrdeal;nglnan}'w&]lfw“tl_ﬂ;m said o] Babt g Equity Skara Capltad 2 044 78 3 464 T8 2 g5 78 308498 + ke 78 3 84T
This s to inform the General Public that foliowing share cedificate of (name of Company) | | Share Certificate. The Company has informed 1| Reserves feneluding Revalution Reserve) 61.469.52 346,34 (2,619.36) 1,869.52 (2.619.36) (3,431.42)
Hindustan Unblever Ltd having il's Registersd Office at - Unllever House, B, D. Sawani me that if they do not receive any objection &l Mot Warth 63,824,237 124009 (SE460) §1.924.27 S64.61) M3 TEET
Marg, Chakala, Andhari {East), Mumbai, Maharashira, 400039, within 15 days fram the date of issue of this 9| Paid up Debt Copital Owtstunding Debt £9.683.36 116, 199.04 11745000 59683, 26 117.450,00 116194004
Realstered in the nama of the: - Minasl Penkas Jily wih Penks) Gordhandas Fodowing advertisement for withhmdmg of transfer to 10| Dutstanding Redeemable Preference Shares - - - - - -
Sharshollenis howe- besn lost by them.- e . |EPF Autharity, Company will submit its LI} Detit Lauity Ratin - L (et inay kil e et
gr. | Mame of the | Folio Cerdificate | Distinctive Total Wismber of resnonse to IEPF Authority for transfeming the 12| Enrnings per equity: shiare . - — <
Mo, [ Shareholders | No o Mumben's Bhanes & Face Yalue ﬂfl:II:::]aid shares ko the d!;mat Mﬂm!he (i) Basle fin TNK) ::il 1 A0, 6% {13 111 “1 ) 1.4__;.: I 46 ]Il
1| Minaxi Pankaj | HLL2813122 | 5131527 | 1013794841 - | 540 Equity Shares in i - - et i, SR i L5 s o ks
. undersigned, after which no daim will be 13| Capital Redemgion Reserve ;
Panlaj 1018705380 1= Paid Up :
Gordhandas entértained by the cormpany In that behalf. 14| Debenture Redemption Reserve TR . - 1 B0 ) ) .
: ’ 1 15| Debt Serviee Coy eEAZE Hatin [ k] 2T k44 0.x7 1,4
The Pubdc are heraby cautioned egainst purchesing or dealing In amy way with tha above Eﬁf'.g‘all-uﬂa;?}ﬁ Euml%uﬁmﬂ_'ﬁ'uﬁﬂgﬂgﬂgg 16| Interest Service Coveruge Ratio 15,40 1% (] | 430 Q.35 i, 3%
referned share cenificaies Gl i
Any person who has any claim in raepect of the said shama certdficatals should lodge such
claim with tha Company or itz Regisirar and Transfar Agents KFin Technologles Lid, Nides;
Address-Karvy Seleniom Tower B, Plof 3132, Gachibowli, Financial District, al  The gbove @ an exiract ol the decaled lormat of-annual Ginonceal resufie fided with the Seeck exchange under Begulsfon 52 0f the SEBE (Lsong Ubhiganiosns snd Disclosare Regairements) Roguiatvons, 2005, The lull
Manakramguda, Hyderabad, Telangana, S00032 wilkin 15 days of puislication ol this nolica ¥ . formmal of Use anmuol lmndial resilts are avalable o (ke website of e Sock Exchange (wwesbEemdia com b and te lisied enbity {wsoa bhatam groupcdm).
after which no claim will be enfetaned and the Comgany shall procesd by issue Dupkicate PUBLIC NOTICE
X et f by e the i peleresl m Ppnlsi A204p ol the SERL L 15t C¥alepalsaiis wnd e heaiie Pxuerementsl Hepalntiems, IS che pertinen) dischosine luve bion msle o e Sk pachanpge (BaE liichian b il coii bee
Shere Cetificatals. . . .
Minaxi Pankaj This is to inform the General Public that the acesed va the BRL (www basmdia.cvan) ansd sesbsie (wavw Bhutanigroup.com)

CIN : L7220MH20TPLC 15415 granted Environmental Clearance vide EC i -
i Plage: Soml r Bl i
Registersd Office - Bldg. A3, 102108 & 201.208, Babosa Industrial Park. Mumbal - Nashis | | !dentification No. EC24B0202MH5742765N S s piar i

Fie amdl om belhall of ihe Board of Direetois

Drave; (retober B, I0ZS
M- DOEDFHEED

fmembers on 118h October, 2025 1o whom Nofice of Extra Ordinary General Mesding was
{sant on 26%h September 2025 The Corrigendurn 10 Nolice is avallable on the website of
fhe Company wew. panachedigilife.com and the website of the Slock Exchange i.e National
Stock Exchange of India Limited al www.nseindia.com

Excepl as detaded in the Corrigendurn all other terms and contenis of the Motice of Exira
Oredinary Geperal Mesbng shall remain unchanged.

4. Member Secretary, Maharashtra Pollution

Control Board, Mumbai.

5. Regional Office MoEF & CC, Nagpur

6. District Collector, Palghar.

7. Regional Officer, Maharashtra Pollution

Control Board, Thane.

By the Order of the Board of Directars| | May also be seen at official website of Ministry
For Panache Digilife Limited| | of Environment, Forest and Climate Changes

gel.| |athttps://parivesh.nic.in/

Harshil Chheda
Company Secretary & Compliance Officer

Place : Murnbal
Date ; 11th October 2025

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
PUSHPAK AUXICHEM PRIVATE LIMITED

CLASSIFIEDS

THANKS GIVING

HOLY Spirit Thou who
makes me See
Everything and Shows
me the way to Reach
My Ideals, you who
gives me the Divine Gift
to forgive and forget
the Wrongs that is done
unto me and who is in
all instances of my life
with me | in this short
Dialogue want to thank
you for everything and
confirm once more that
I do not want to be
Separated from you, no
matter how great the,

OPERATING IN INDUSTRY CHEMICALS AT MUMBAI
{Usrilee sub-regulation [ 1) of regulbstion 364 of the nsalvescy and Banhrspley Board of lndla
{Insolvency Resolution Process for Corporate Persons) Regulations, 2016]

RELEVANT PARTICULARS
1 | Mame of the Corporate Debtor [ Pushpak Aurichem Pyt Lid:
B wllh Pk CARSLLP Nao. PAN: AABCPOCSSE
| Ci: USESEIMH1OG2PTO0GT 011
| 241/8-2, Kastun Plaza, 2nd Floor,
fanpada Road, Thana, Dombivii East,
| Matawashtra, India. 421301

2. | Address of the registered office

3 URL of website . |
4, | Retails ol place whese majority of
{ ixed asseds are located
5. | Installed capacity of main
| products / sEndces
g, | Quantity and value of mam
prischucts feervices sold in
L | Iﬁil I':l'-r‘ll'-::iﬂ_l_:,-'&.'al |
T, | Mumber of employees) workmen | O
8. | Further dstalls induding last | Pleasa write 10 |PEPushpakcimpcom
axalabie financal statements
{with schedulas) of two veirs,
lists of credilons are inssilable at
[ URL: _
9. | Eligihstity Tor resoiution apgfcants | Phease write 1 IPE@PushpascEp.eon
under saction 2502 h) of the
Code is available at UAL:

| Mat availabla

[ 174 crores (as per FY 2.3-24)

THE
SINE

g - T e —
TV russswrvclron - lec . ; i

Tata Steel's rating

10, | Last datn for receaipt of | 2T/ 10,2025 material desire may be
| eaprassion of inbises | : :
11, | Date of Esue of provisional 55t | 06/ 11,2025 | want to Be with you
of ProSpecive resolLtion and my loved ones in
| applicants _ your perpetual glory
12, | Last date for submission of 11/11,/3025 forever Amen - ZDS
| Dbdections to prowisional list |
13, | Dirle of mssue of firol lit of /1172035 0070994004-1

| respeieg F;_:r:llull_::-!'- aﬁplir:ﬂu[.‘:_ |
14. | Dateof ssue of Information
Memorandum, evaluation matrix
ard request for resolution plans
to prospectve resolutson
applicants
15, | Las aate of submssion of
resoluton plans
16, Frocess emall i to submit
_ | Expressionofintarest |
17, | Details of the corporate destor's | MNA
risgistration status a5 MSME

0L ED

| MPORTAN

Whilst care is taken prior to acceptance of
advertising copy, it is not possible to verify
its contents. The Indian Express (P
Limited cannot he held responsible for
such contents, nor for any loss or damage
incurred as a result of transactions with
companies, associations or individuals
advertising in its newspapers or e TR EEE T Trrrrasane tiee
Publications. We therefore recommend Fonar st ate losiis anct
that readers make necessary inquiries sy prledged shares
hefore sending any monies or entering
into any agreements with advertisers or
otherwise acting on an advertisement in
any manner whatsoever.

| #6712/ 2025

| TPEPushpakclp.com

L T p— —r— N
L R L N e R e ]

SPPRortunity in ndia

Sabbani Maruthi

Resolution Professional
BE/IPA-D0L/ P-PO2T R 20222023 /14202
303, Block 3C, Mhada New Tosars. Bangumgas,
Goregaon (W), Mumbai City, Maharashira 400102
For Pushpab Sumichem Pyt Lid
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financialexpress.com

Date: 12th October 2025
Place: Mumbai

Sale of Assets under Insolvency and Bankruptcy Code, 2016
E-Auction Sale Notice
SHREE BANKEY BEHARI EXPORTS LIBITED {In Liguidation)
-2017110083)
Email: figuidation.shreebankeybahar mail.com, pujabahry@yahoo.com
Dater and Time of Auction: 31 October a [Friday]} from 12:00 pm o 200 pm
Last Date for submissicn of EMDO: 28 Cctober 2025 (6l 11:53 PM)

Mofca is hersby given that the Hor'ble Mationsl Company Law Tribural, Princips Bench, Wew Dalhi, ned onderad the
comnencament of ipuadation of MUS Shres Bankey Beharl Exports Limibed vids pedesr dated 1 3th Miay 2005 under Section 33 of
e Ciodie
Bids/ Offers are hameby invibad from miesested parsons/participants o be submitted anfina through e-awcSon platiom
https:fbaanknetcom | for the sak of the following Aszels of the Comparate Dabdar on “As |s where |s basks", “As s what ks
basis™, "Whatever there is basis” and “Without recourse basis”, &5 per foliowing datals

FAE e B s BEAER L L S Seelal B B E B

MRS WA A N i R BTN PR & LR N s R s b A e e BukeE S G EE B AR PR SR S P R AR R T

Liguidator: Mrs. Pooja Bahry (IP Regn. Na: IBBYIPA-BOIAP-MO0D0OT/2

SCHEDULE |
Lot Rasarve Earnest Bid a-Auction Date & Last Dabs of
. Description of tha Asseds Price (Rs) Money Deposit| Incremant | Time (with unSmited | Submission
_ l:“EF_lD‘":l Rs |Ameunt R5|extension of § min each) EMD
1 lLand and buliding located at| Rs 58.50 Rs5  |10,00,000] 31 October2025 28th
Industriai Plot No. 2253-2257, Crores | (RsTen | from1Z00pm | October
Crores i
bl Exle. Food Part. Rar (5,00,00,000)| Lakhs) |10 200 p {unlimited | - 2025
Sonipat, Haryana, measuring (38,50,00,000) EXiension of
20,250 5q maters 5 minutes each)

Terms and Gondition of the E-auction ane as under-

1. E-taichan will be conducied an “hE 15 WHERE |57, “A5 |3 WHAT B and “WHATEVER THERE |3 BASIS" thraugh s-auchion plafam
hitps N eaaninet com

2 Prospeciive biddars nead to register on Baanknet aucton platferm. (hitps'haaninel com, hilps:/tbld baankred comieauctian-
ihblheene) and shauld canslully submit ihe reguesile documents, nduding a dectarston of alalblliy undar Secion 234 of e Insalvency
ered Bariruptcy Cade thraugh the akecionic suction pletom. (Asset 1D 2214 Auction 1D 1857

3 Kindly nedz thal Sie prospective bidders shall submit an undarfaking that they do not suffer from any inaligibility under sectan
294 af 1l Coda o the sxtent applicable aod hat i lound inelgble at any stage, e pameal money deposited shall bs farfeibed

4. Proepercive Didders shalldeposit the Eamesst Monay Deposit (EMD) through tha Beanknet auclion platform. It ako spaciied that iftthe
E-%.E::' 1% Pemand lI'fIIuI[‘:h_: wrrler ary ariten, EMD shall e kel &2 per (BBI, vidé Cingssr Mo, BEBEULIQEE 2025 dated S51h Manch
a02h,

5 Kindly note that EMD paymant must be made through the BAANKNET portal by adding funds to the eWallst and clicking
“Participate” for ihe reapective auction. The inferested bidder should creata thar User |08 Password in The auctian ponal and deposn
thazer EMI} amacant in this E-Walet of the porsl. Forany guery regarding the aguction poral, rech out fo BAANSMET (Bank Asset Auction
Matworh, Emadl 1D - suppart baankrelElpsballiance cam, Mabile No: +97 8297220820, 930878250, FAO0GO5ATS,
Ly j3dhav@pebaliance.com, swanl shamaidipsbalkance cam

G 48 e aucon pracess decimiants amuploaded on (he Baaring| Poral and the peeticipants rrus! downlzad the same and subimil all the
paurnients an the portal

7. The Bidders, peior to submiting feir Bid, should meke theor mdapendant enguinies regandng the Company, Assals, incidental costs, #
arry, B8 Iheir gam 83 pensa and saishy ihemsakies

B The Successhul Bidder will be raspensibla for the applicable stamp dutias, legal cost, rarsfier charges and feas, G5T and ofthar faxas
rtated fo M sale unsl dndes fhis E-tuchon and far compliling the documantation, Thie Successhul Biddes shal bear the appleabie slamp
diftestranster charge, foss alc. and & the ststulery  non-statulony dues, baees, rales, assessment changas, fees et in respact of the
propesly assal pub on auction, Sry stafulon e alher dues payalle and due on property  asset shall ba berme by purchaser as par the
provisions ol epokeabie b

& A5 per the Paragranh 12 of Schedula | of IBB| {Liguidston Process), Regulalions, 2012 on ihe cices of the auction. the highest bidder
shall ba nvited te provide balance $ake corsideration within 30 days of the date of such demand, Provided that paymants made
after thirty days ahall sitract IMerest a1 the rate of 12%. Pravided further that the sabe shall be cancelled |f the payment k& nal
received within 90 days [The SCC has decided that e time period for payment of tha balanca s=fe consideralion {as provided in clause
Ll Fara 1 of Scheoube [ wioukd nof beaciendesd beyond nirsdy days)

Ag perr the Scheduls | of IBBI [Ligedation Process|. Regulatiang, within thrae days of dadaring fa hiphast biddee, the bgudater shall
concht duse diligence and senfy Ibe aligivfity of (he highest bidder. Tha liuidabor shal presenl the auiSon resulls, detals of highas
biddesr, and the due diligance canducted on it o the cansullgfion cemmitize under requlation 3114, The Spudsdor shell dacisre the highest
bidder a5 the sutceassiil biddar or reject such bid, after consuRatian wilh the corsuitation committes under reguiation 314, Fa bidder is
Found ineligible, the gamest money depodiled by him shall be forfeiled. In case (he hagnes] bddder & Teund melgbie, e igudsion
mary, in consultaion with tha cansultaficn committess, declana the naxt highest bidder as the successhid biddar 2flar folicwing tha sams
process as providod undesr clause { 128) 0 clase (12E) of the Schadule Lol BB ILiquiddtion Process), Requlalions

Cin paymenl of te full errount, the aale =hall stand completed. the liquidator shall execute cerlifcale of sale or sale deed o ranafer such
assabs and tha assels shall ba delivansd 1o himin the mannee specifisd in the lanmns of sade

10 ILis clarfled that this Fnataton purpoets o e prospeciive bidoens and does not creals @ knd of tinding ablaation on lha parof e
Liguigiataror the Comparny o effechusia tha sele. Tha Liguidalor resanes the right o cancal or mody the e-auchan process and [ or nof o
aceptand | o disqgueaily ary rsaneghed pary | pobaniial rmsesion bldder withou! ass0ning am fessan &l withautany Exbaily

1. Thedccumeants regarding the above assals canbe inspeciad by the prospective bidders with priarappoarément, contaciing Mes Poola
Bahry : +81 S8190T1T16

2 PLEASE REFER THE COMPLETE E-AUCTION PROCESS DOCUMENT! E-AUCTION PROCESS MEMORANDUM FOR THE
DETAILEI TERMS AND CONDITIONS OF THE AUCTION

1%, Sale shall be subject to the proviskans of the Insalvency and Bankruptcy Coda 2016 and Regulations

POOJA BAHRY

Liquidator of SHREE BANKEY BEHAR| EXPORTS LIMITED (in Liquidation)

IP Regn, No. IBBIIPA-003/1P-NOO0OT/2016-2017/10063

Date: 12 October 2023 AFA Mo AA3/10063/02/311225/301226 Valid till 31/12/2025
Place: Dethi 50127, Prabhat Road, New Rohtak Road, New Delhi-110008
Phone: 9811071716, Email: liquidation.shreebankeybehari@gmail.com, pujabahryi@yahoo.com

epaper.ﬁnanciaiexpress.mrr‘. .




